LID No. 669/19 _
Guddu Kumar vs, M/s Bisleri International Pvt. Ltd. & Anr.

23.09.2020

Present: None for the workman. "
Ms. Rajeshwari Jha, AR for the management No.1 throug

video conference.
None for the management no.2.

The matter is fixed for today for talk of settlement, failing

which for filing of rejoinder to the written statement of the management

no.2.
workman and

| Today, no one has appeared on behalf of the
management No.2 through video conference.
In the interest of justice last and final opportunity 1is granted to

the workman to file rejoinder to the written statement of the management

No.2.

Accordingly, the matter stands adjourned for talk of settlement,

rejoinder to the written statement of the

failing which for filing of
of issues on 13.10.2020.

management no.2 and also for the framing

Ahlmad is directed to send the copy of this order to the
ing on the official

/
concerned official of District Court, RADC for uplo

website of the District Court.

(PAW
Presidjag Officer Labour Court-1X

Rouse Avenue Courts/New Delhi
23.09.2020



LID No. 670/19
Shiv Prakash vs. M/s Bisleri International Pvt. Ltd. & Anr.

23.09.2020

None for the workman.
Ms. Rajeshwari Jha, AR for the management No.1 through

video conference.
None for the management no.2.

Present:

The matter is fixed for today for talk of settlement, failing

which for filing of rejoinder to the written statement of the management

no.2.
Today, no one has appeared on behalf of the workman and

management No.2 through video conference.
In the interest of justice last and final opportunity is granted to
the workman to file rejoinder to the written statement of the management

No.2.
Accordingly, the matter stands adjourned for talk of settlement,

failing which for filing of rcjoinder to the written statement of the

management no.2 and also for the framing of issues on 13.10.2020.

Ahlmad is directed to send the copy -of this order to the

concerned official of District Court, RADC for hpl ding on the official

website of the District Court,

Rouse Avenue Courts/New Delhi
23.09.2020



9 ;
LID No. 671/1 wait . M8 Bisleri International Pvt. Ltd. & Anr.

Kailash Singh R

23.09.2020
None for the workman.
M(;. Rajeshwari Jha, AR for the management No.1 through

video conference.
None for the management no.2.

er is fixed for today for talk of settlement, failing
written statement of the management

Present:

The matt

which for filing of rejoinder to the

no.2.
o one has appeared on bchalf of the workman and

Today, n

management No.2 through video conference.
In the interest of justice last and final opportunity is granted to

the workman to file rejoinder to the written statement of the management

No.2.
Accordingly, the matter stands adjourned for talk of settlement,

failing which for filing of rejoinder to the wrillen statement of the

management no.2 and also for the framing of issues on 13.10.2020.

Ahlmad is directed to send the copy of this order to the

concerned ofticial of District Court, RADC for uplogding on the official

website of the District Court,

Presiditg Officer Labour Court-1X
Rouse Avenue Courts/New Delhi
23.09.2020



LID No. 672/19
Vinay Kumar vs. M

/s Bisleri International Pvt. Lid. & Anr.

23.09.2020

None for the workman.
Ms. Rajeshwari Jha, AR fo

video conference.
None for the management no.2.

is fixed for today for talk of settlement,

he written statement of the management

Present.: r the managﬂmEﬂt Nﬂfl thl'(}ugh

The matter failing

which for filing of rejoinder to t

no.2.
Today, no one has appeared on behalf of the workman and

management No.2 through video conference.

In the interest of justice last and final opportunity is granted to
the workman to file rejoinder to the written statement of the management
No.2.

Accordingly, the matter stands adjourned for talk of settlement,
failing which for filing of rejoinder to the written statement of the
management no.2 and also for the framing of issues on 13.10.2020.

Ahlmad is directed to send the copy of this order to the
concerned official of District Court, RADC for vpIo

ing on the official

website of the District Court.

(PA MAR MATTQ)

Presiding Officer Labour Court-1X

Rouse Avenue Courts/New Delhi
23.09.2020



LID No. 674/19

Vipin Kumar vs. eri International Pvi. Ltd. & Anr.

M/s Bisl

23.09.2020

None for the workman.
Ms. Rajeshwari Jha, AR

video conference.
None for the management no.2.

Present:
management No.1 through

for the

The matter is fixed for today for talk of settlement, failing

which for filing of rejoinder to the written statement of the management

no.2.
Today, no one has appeared on behalf of the workman and

management No.2 through video conference.

In the interest of justice last and final opportunity is granted to

the workman to file rejoinder to the written statement of the management

No.2.

Accordingly, the matter stands adjourned for talk of settlement,

to the written statement of the

sues on 13.10.2020.
of this order to the

failing which for filing of rejoinder
ement no.2 and also for the framing of'is

Ahlmad is directed to send the copy
strict Court, RADC for uploading on the official

manag,

concerned official of Di

website of the District Court.

(PAWA
Presiding Officer Labour Court-1X

Rouse Avenue Courts/New Delhi
23.09.2020



LID No. 675/19

Ram Kripal vs. ational Pvt. Ltd. & Anr.

M/s Bisleri Intern

23.09.2020

None for the workman.
Ms. Rajeshwari Jha, AR for the management No.1 through

video conference.
None for the management no.2.

Presernt:

talk of settlement, failing

The matter is fixed for today for
the written statement of the management

which for filing of rejoinder to

no.2.
f the workman and

Today, no one has appeared on behalf o

nt No.2 through video conference.

manageme
of justice last and final opportunit

In the interest y is granted to

le rejoinder to the written statement of the management

the workman to fi

No.2.

Accordingly, the matter stands adjourned for talk of settlement,

failing which for filing of rejoinder to the written statement of the

management no.2 and also for the framing of issues on 13.10.2020.

Ahlmad is directed to send the copy of this order to the

concerned official of District Court, RADC for uploading on the official

website of the District Court.

(PAWAN KUMAR MA "TO)
Presiding Officer Labour Court-IX
Rouse Avenue Courts/New Delhi
23.09.2020






